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in' TH£ central AQ^IINISTRAfiyE ];giaUNAL
PRINCIPAL BENCH

Q A N D, 5 G 1 /9 6

N 3u Jalhi this the 6th Day of February, 1997

Hon'blb Smt.Lakshrni Sua.ninathan , Hsiiiber (3)

3h. Kishore Singh
s/o Shri Pur an Chand
l/ill.E P.O. Allika
T eh.Palual,
Distt.Faridabad, Haryana ■

... Applicant

(By Aduocats 3h. U.Sriuastaua )

Is.

Union of India- and others

through':

1. 'Jirector General of Post,
Oak Bhauan, a an sad flarg,

• Neu Delhi,

2. Chief Post f^laster General

Ambala, H'aryana. ■

3. Sr. Post iN aster, N.I.T. ,
Head Office ; Faridabad, Haryana.

(By Advocate Shri fl.iS.Sudan ) .... .Respondents

ORDER (OR/U)

The controversy in this case arises in a narrow

Compass, It is an admittad fact,, that the applicant uas

engaged by tho respondents as outsider Postman u.e.f. 1.5.94

on daily wages and continued upto 20.4,96, The aoplicant has

failed to show as to how the schama dat sd. 1 2,4,1991 . formu

lated by the r aspondBnt.s ."regarding grant of "temporary status

and r agul ar i s at io n in respect of Group 'D* employees aoplios

to him as, admittedly ha uas working in Group 'C post.

Ther efor 3, his claim for temporary status and other banafits

unuer rhis ©hhams would not be applicable. The res.oondants

have submitted that the applicant has -- . ■ continued to be

3ngag,3das sub st i ̂u o a/ou t si d er Postma.n against absent se/]p.:.,ve

Vacancy and not against any ragulpr Vacancy as the nature

of th.eir duties to deliver, mail ie a continii-ng. process,

2. For the reasons given above, the reliefs claim-ed

by the applicant in this OA are. rejected as they do not fall

Within the provisions of the scneme formulated by the respon-



„2-

dants on iln ich ha raliss, Houavjr, sine 3 thj r aspon ci 3nt s

.  .

h  B t h 3,Ti 33 l\j'as stated trir't na has b-jan aniap-sd uhrinjuor

nsad arass against absence of the regular employes on f /
at c,

l3aV:/, thay >hall continue to angana him uhsnauar such

naac arissSjin prefsrsnce -co 01, h ar 3ut si d ar s and f r ash ar s.

gs outsid iT Postmsn*

Jith those o b ssr V ation 5 9 this GA is dispssad sr.

i^io O— dsX* 3S to CQpjts® j.- o

(dmt .L akahiTii SuJarnin ath an)
f! 3m b a r ( d)




